| TEM NO 1 Court No. 8 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I A 3/2010 in CIVIL APPEAL NO. 3977 OF 2010
| NDI AN DRUGS & PHARMACEUTI CAL LTD. Appel | ant (s)
VERSUS
FAMY CARE & ORS. Respondent ( s)

(Wth appln(s) for nodification/clarification and office report ))
(For final disposal)

Date: 06/09/ 2010 This Appeal was called on for hearing today.
CORAM :

HON BLE MR JUSTICE V. S. S| RPURKAR
HON BLE MR JUSTI CE CYRI AC JOSEPH

For Appellant(s) Ms. Meera Mat hur, Adv.

For Respondent (s) M s. Shal | y Bhasi n Maheshwari , Adv.
Ms. I ndira Jai si ngh, ASG
Ms. Asha G Nai r, Adv.
M. D.S. Mhra , Adv
Ms. Indira Sawhney, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the parties.

I.A No. 3 is disnissed.

(Shashi Sar een) (Shashi Bala Vij)
Court Master Court Master



